, | TEM NO. 76 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQO(s). 6224 OF 2008
BEFORE THE REG STRAR SUNI L THOVAS

UNION OF | NDI A & ANR Appel I ant (s)
VERSUS
SHASHANK GOSWAM & ANR Respondent ( s)

Dat e: 13/08/2010 Thi s Appeal was called on for hearing today.

For Appell ant(s) M. D.S. Mhra, Adv.
M s. N. Annapoor ani , Adv.
For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Appel lant has filed statement of cases. Respondent is granted
four weeks tinme as last chance for filing statement of cases.

List the matter on 1.10.2010.

(Suni |l Thonas)

Regi strar
SB



